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poraton for the year 1D64-
65, along with the Annual
Accounts and the Audit Re-
port thereon under sub-section
(11) of section 31 of the
Warehousing Corporation
Act, 1962. [Placed in Library.
See No. LT-5312/85].

TWENTY-EIGRTH REPORT OF THE Law
Commission

The Minister of Law and BSoolal
Becurity (Shri A. K. Ben): Sir, on
behalf of Shri Jaganatha Rao, 1 beg
to lay on the Table a copy of Twenty-
eighth Report of the Law Commission
on the Indian Oaths Act, 1873. [Placed
in Library. See No. LT-5313/85].

1803 hra
ESTIMATES COMMITTEE
RerorT

Shri A. C. Guha (Barasal):Sir, I
beg to present the Eighty-seventh
Report of the Estimates Committee on
action taken by Government on the
recommendations contained in the
Forty-third Report of the Estimates
Committee on the Ministry of Rail-
ways—North East Fronlier Railway.

EIGATY-SEVENTH

12.34 hrs.

PUNJAB CO-OPERATIVE (EXTEN-
SION TO DELHI)* BILL

The Deputy Minister in the Ministry
of C ity Develop t ang Co-
operation (Shri B. S, Marthy): On
®ehalf of Shri 8. K. Dey, I beg to
move for leave to intraduse 5 Bill to
provide for the extension of the Pun-
jab Co-operative Societies Act, 1961,
to the Union territory of Delhi and
for matters connected therewith.
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Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill to provide for the
extension of the Punjab Co-opera-
tive Societies Act, 1961, to the
Union terrilory of Delhi and for
matters connected therewith.”

The motion was adopted.

Shri B. 8. Murthy: I introducet the
BilL

12.04 hrs,

MOTIONS RE: (i) FOOD SITUATION

AND (ii) SITUATION ARISING

OUT OF DROUGHT CONDITIONS
—Contd,

Mr. Speaker: Shri Kishen Pattnayak
to reply to_the debate on drought.

Shri P. K. Deo (Kalahandi): At
what time is the Minister going to
reply?

Mr, Speaker:
him.

Immediately after

wt fema qeame  (draEe) ¢
26 FLIE TFT T &1 AT W at
&t wore Frams afen i & fan § frecor
# gfaand w7 a% g7 ST o H oy
wfr darg w1 W FoFTT w1 ST Y
s fergem # ¥fe &7 e 4§
aft wwad & | 7% wee wm ¢ fn wiw
Hat v wo § fe I g & aer
o fgrgearmr wrT & Ty ¥ et
& s, frer  mam g 8
wifgd a7 AW IF d= HA AW
e | T & 24 97 25 @19 & A
Wt gd WA wwTE w1 oamaw fow
T &1 TTEA 97 6 ag wedr A g

*Published in the Gazette of India,
dated T-12-85.

Extrasordinary, Part [II, Sectiom 2,

$Introduced with the recommendation of the President.
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¥ w1 g ) & ? 5w A R &2
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T $T g § ) Wi aat af g
§ SR ar de ¥ g A Qo 9w
¥ fegsigfea s

The Minister of Food and Agricul-
ture (Shri C. BSubramaniam): Mr.
Speaker, Sir, we had g marathon de-
bate; in spite of the fact that we had
three full days thi; House had to st
erertime.

Shri Harl Vishey Kamath (Hoshan-
gabad): You will win the marathon
rece,

Shry C. Subramamniam: Even then,
many hon. Members who were an-
xious to  participate in this debate
eould not get the chance. This only
thows how much this House is con-
eerned over the food situation in the
eountry.

Mr. Speaker: 75 Members have
taken part, and at least 75 Members
wanted to speak.

Shrl C. Subramantam: You have
been pleased to remark that 73 Mem-
bers had participated and 75 more
wanted to partcipate in the debate.
‘With regard to the assessment of the
eurrent situation which I made in the
opening speech, gome criticism have
been made by g certain section that
I have attempted to exaggerate the
deficit. Another set of criticism is to
the effect that I have under-estimated
the ghortfall In dealing with g situa-
tion like this, there is always a cop-
flicting pull: one is to under-estimate
the deficit so that a panicky situation
may not be created in the country;
the other approach to the problem is
to place before the country the real
situation and call upon the people to
make the necessary sacrifices, to ob-
serve the necessary discipline, so that
it might be possible for us to get over
this difficult situation T chose the
second alternative and therefore it is
that I tried to place before this House
and the country as realistic a picture
u= it was possible for me. Even though
various points of view have been put
forward, it has been accepted that we
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are facing a aikSt situation, & situe-
tion which never existed before, be-
cause of the failure of the monsoon
It is easy to find fault and throw the
blame on this or the other, but what
is imporiant with regard to the pre-
sent gituation is that the country will
have to pasg through the pext sevem
or eight months where the food avail-
ability will not be sufficlent {o meet
the entire needs of the community.
And that is why I emphasise this as-
pect: for the purpose of meeting the
situation, it is necessary to take all
possible steps {o increase the avail-
ability. That availability can be in-
creased firstly by intensifying our
effor{ within the country to produce
as much more as possible, utilising
all the resources available.

I placed before this House the
various steps which we have under
taken or which we propose to under-
take for the purpose of increasing pro=
duction within the country. But as I
elready emphasised, in view of the
fact that moisture ip much less than
what would be necessarv for the pur=
pose of having assured crops, all our
efforts would only be marginal,

In this context, some hon. Members
took the posture that we should not
go in for imports, particularly under
P.L, 480. While appreciating the rea-
sons advanced by them that we should
be self-sufficient and particularly for
a country like ourg it will not be in
the interests of the economy and per-
haps of our self-respect alsp that we
should go on continuously depending
upon imports, we should also be
realistic with regard to the present
situaton. 1 'would request hon
members to realise what would be
the implications if there is a real
shortage and who would suffer when
there is & scarcity and short-fall. Tt
is not we members here who would
suffer. Once scarcity condilions begin
to persist, it would be the peaple In
the lowest rung of the ladder who
would be affected first and it would
£o on progressively affscting the other
sectors. So, when hon. members want
me to take the risk of not importing
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anything and carry on with what we
bave, they are really asking me to
play with the lives of the poorer
spctions of the people. That will have
% be realised. I am not prepared for
that. Even if there is self-respect
at stake, at this time 1 attach greater
Enportance to the lives of the poorer
sections of the people. That should be
safeguarded first. ~Whatever might
be the ideologcal and other issues in-
volved in it, as Food Minister respon-
aible for the administration of the
food cconomy of the country, I am
sorty I am not in & position to accept
this advice that we should give up im-
ports, whether under PL 480 or
through other arrangements. On the
other hand, it is going to be my effort
to get from outside sources as much
ag possible. It is only by increasing
our_ availability from outside sources
that we will be able to tide over the
situation. I hope the House would
agpreciate it, and more than that,
the couniry would appreclate this at-
titude apart from otheh  matters
which are brought into the picture.

Wnfortunately, some of us have an
sttitude that anything coming from
USA is wrong, whether it is PL 480 or
amy suggestion whatsoever. So, we
are not In g position to take a detach-
ed judgment. We always try to find
out from which source the suggestion
comes and condemn it immediately.
I shall deal with thig aspect when T
aome tp the question of self-sufficien-
ay. But I would like hon. members
to keep this in mind that as far as wo
are concerned, we are motivated by
what is in the best intcrest of our
country. To the best of our judgment,
we try to take decisions which we
consider to be In the interests of the
country. We may be wrong, but to
sccuse us gaying that we are taking
a particular decision because there is
pressure from USA or somebody else
{a a wrong spproach and if I may say
80 an Inferiority complex approach. 1
want to assure the House that we are
strong enough to resist any pressure
and we are not going to take any de-
ciston which is against our interests
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simply because there is pressure from
any quarter whatever. I would
like hon. members to keep this im
mind, When they say there is going to
be pressure, it is also an insinuation
that the government is likely to yield
to the pressure against the interests
of the country. If that pressure is im
the interests of the country, that pres-
sure should be welcomej rather than
resisted. This aspect has to be kept
in mind in taking those decisions.

Since I spoke about the food situa-
tion in this House, there are a few
silver linings in the dark sky. One Is
the widespread and heavy rains in the
southern part of the country, particu-
larly in Madras.

Shri K. D. Malaviya (Basti): I said
it

8hri C, Subramaniam: I know the
hon. member is good in anticipating
things. Only he did not anticipate
with reference to himself. That s
quite a different matter altogether.
I am glad this rain has come asbout
even though it has flooded certain
parts of Madras State. Still in the
present context, flood is welcome ra-
ther than drought.

It has improved the situation %o a
certain extent in that part of the
country but, unfortunately, that raim
is restricted to Madras and the bor-
der areas adjoining Madras. I hope
and trust that it will spread to other
parts of the country also and to a
certain extent case the difficult situa-
tion cxisting in the country. Even If
the rains should come now and should
be widespread, even then what we
have got to realise is that we are go-
ing to face a difficult situation in the
country.

Another factor which ia encourag-
ing is that in spite of the difficulties
with regard to import of foodgrains
under PL. 480 it still continues to be
coming into the country at the rate
of 5,00000 tons every month and,
also, it looks as if, whether this is
going to be Increased or Dot the
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United States Administration is aware
of the critical situation in the coun-
try, the situation arising out of the
fauure of the monsoong (Interrup-
tions). Therefore, I am not gcing to
make any prophesy about what is
going to happen, but whatever might
be the situation the Government and
the country should pull together and
see that this difficult situation is met
and met successfully.

Sir, in the long debate that took
place various points of view have
been expressed, but in spite of the
varied suggestions which have been
made, and sometimes conflicting sug-
gestions also, certain facts have come
into focus. One thing is, with regard
to the present critical situation, hon.
Members from various parts of the
country emphasised the need to take
various measures to meet the situa-
tion, particularly jn the States from
which they come. The gecond point
is that, apart from any other thing,
it iy necessary for us to reach self-
sufficiency. Some people tried to
find out some contradiction in this
approach. When we say self-sufl-
ciency, it does not mean that tomor-
row or even the next year It should
be possible for us to b self-suffi-
clent. It is an impossible task. It is
not as if the Food Minister at the
Centre or in the State is King Canute
to order the tides to recede or to ad-
vance. It is going to be a slow pro-
cess about which I shall talk when I
speak about the agricultural produc-
tion programme. But with regard to
the various measures which have to
be taken to tide over the present
situation, T again want to emphasise
one aspect of it, that this can be tided
over only with a programme of con-
trolled distribution and - restrained
and disciplined consumption. That is
most important.

It is In this context that hon. Mem-
bers will have to view the proposal
that we should have statutory ration-
ing in the urban sreas, particularly,
immediately in the cities with a popu-
lation of one million and above and
within the next few months to see

(Ms.)
that other urban areas with a popwa~-
tion of one lakh or more are also
brought und:r gtatutory rationing.
Some people seem to think that be-
cause we are going through a diffi-
cult gituation, this iy elso difficult, I
respectfully submit that this is the
only way to tide over, to meet these
difficulties and the situation.

‘What is the implication underlying,
what is the rationale behind this sta-
tutory rationing in the urban areas?
If it is allowed free, whatever sur-
plus is available in the rural areas
and in the various areas, naturally,
would flow to the area where there
is a higher purchasing power and
where they will get higher profits out
of it. We all know, and hon. Mem-
bers have emphasised this aspect, that
in spite of our 15 years of planning
the purchasing power in the rural
areas has not increased to any consi-
derable extent, it has not improved.
On the gther hand, whatever develop-
men has taken place it is conflned so
the urban areas and the industrial
area. Therefore, a higher purchasing
power Is in the urban area and the
industrial area.

Therefore, if lefl free, the grains,
which are in short supply, will flow
towards these urban and industrial
areas and to that extent the rural
areas and the poorer sections will be
left to suffer. That is why it be-
comes nccessary to cordon off these
urban areas and high purchasing pre-
ssure pockets, control distribution
there and restrict the consumptios
there so that greater quantities are
available in the rest of the arcas
That is why in the interest of the
rural areas and the poorer sections of
the people it becomes necessary to
cordon off these areas.

At the same time, there are poorer
sections within the urban areas also
and even they will not be able to take
advantage of the available quantities
if prices should shoot up gn the sis
of demand and supply. Therefore a
free market and free movement of all
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the supplies would only lead to in-
erease in prices and only the richer
sectiong being in a position to pur-
chase at that high level of prices. That
is why in the interest of the poorer
sections it becomes absolutely neces-
sary for us 1o cordon off these areas
and that is whay we are insisting on.

In spile of the difficulting which
some of the State Governments are
putting forward in the implementa-
tion of thig programme, I am happy
%o inform the House that all the State
Governments are now aware of the
difficuld and critica] situation end
they are trying to co-operate with us
in this as far as possible. But we
have also to realise that when we
talk about the Stste Governments,
after ull, the State Governments have
#o function with a given administra-
tive machinery and the administra-
tive machinery does not have the
same confidence and efficiency in all
the States. That will also have to be
taken into consideration. But, in spite
of that, the critical situation requires
an earnest effort on the part of every
State Government to fall in line so
ihet statutory rationing will be intro-
duced in all the urban areas....t(In-
terruption). Particularly in the con-
text of sharing the surpluses and the
shortages, il becomes necessary that
in the urban areas, whether they re
wituated in the surplus State or in the
deficit State, the quantum of distri-
bution o each individual is the same
whatever might be the location of
these urban areas. Therefore for the
purpose of seeing that there is an
equitable distribution of the available
foodgrains, it becomes necessary to
have controlled distribution and that
could happen only with statutory ra-
tioning.

As far as other areas are concern-
«d, in the preseni context every State
Government will have to agree to
make an assessment of the present
situation and to see thay surpluses
are ghared in an equitable manner.
The surpluses are not the traditional
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surpluses as they existed before be-
cause of the monsoon failure. Some
of the States which are traditionally
surplus have become deficit and in the
present context some of the States
which usej to be deficit comparatively
are in a better position. Therefore a
new assessment will have to0 be made
and wherever there are larger avai:
abilities, in the present context those
larger availabilities will have to
move to areas where there is scarcity
today. This new assessment, ihere-
fore, will have to be made taking
into account the production patterm
that has come about in the presemt
situation,

Therefore, we are starting consulta-
tions with the various State Guv ern-
ments for this purpose and the first
conference is taking place at Hydera-
bad on the 11th when the Prime Mi-
nister has also agreed to be present
and when the Chief Ministers of the
southern States anj the Goveinor of
Kerala would be participating. There
We hope to discusy the situation
which prevails in the southerp States
and take concrele decisions for the
purpose of meeting the situation im
the southerp States.

I know the problem of Kerala, but
the problem of Kerala also has to be
looked into in the present patie—m of
production. Last year when we had
a record production of 88 million ton-
nes with rice at the level of 30 milliom
tonnes, it was possible to assure Ke-
rala, from outside sources, that is,
from Andha Pradesh, Madras and im-
port sources, a supply of six ounces
for every individual. That js the ad-
vantage which Kerala has and vrhich
no other State has got today, ‘hat is,
every individual in the State getting
an assured supply of six ounces of
rice and whatever they are prepared
to purchase as far as wheat ls on-
cerned to the extent of six ounces,

The rice availability is going to be
much less this year. The productiom
is at a much lower level; therefore,
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Kerala also will have t0 make some
sacrificee.  They cannot go on insist-
ing that what we have been giving
them during 1965 should alw-ys be
made available to them, whatever
might be the situation in other parts
«f the country. But all these mat-
ters are subjecy t0 discussion

hope it should be possible fur us
i soluiion

In the same way, we will have ¥
discuss with other State Governments
so that region by region it shoula be
possible for us to arrive at a satusfae-
tory solution and on the basis uf these
decisions it should be possible for the
various State Governments to Imple-
ment the decision with regard to sta-
tutory rationing and also the other
distribution programmes which will
have to be evolved

In additivn to this, il is necessary,
ag 1 hag already indicated, to take
various measures with regard to the
situation which bad arisen out of the
drought conditions. Not merely food
scarcity but there would be other
difficulties and other problems also
arising out of it. 1 had detailed rome
of them during my opening speech.
We are now going into these various
problems in detail and are trying to
take steps for the purpose of meeting
ang solving those problems. T particu-
larly emphasise the problem of child-
rem.

Sbri Surendranath Dwivedy (Ken-
drapars): Fodder.
ghri C. BSsbramanham: First 1

would deal with the problem of chil-
dren to which attach the grestest im-
portance, We had & preliminary dis-
eussion with the Finance Minister
also with regard to this problem and
1 am glad that the Finance Minister,
in spite of the difficult resources
situation, has agreed to give high
priority to the children's programme
and with the co-operation of the wva=
rious international agencies also ww
bope to lasunch & large programmo of
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children's welfare. Though we are

starting this under this critical situa-

tion, my hope is that this looking
after our children, will become a
permanent features of the country.

Also, the problem of nursing and preg-
nant mothers will have to be tackled
along with it. This will be a compo-
sile programme.

Then, with regard to fodder and
drinking water also, within the last
few days, we have taken coucrete
steps by alerting the various Forest
Departments for the purpose of eol-
lecting fodder in the various forest
areas angd also for the purpose of tid-
ing over the difficult drinking water
situation which might arlse in the
various parts of the country, These
arcag will have to be identified and
concrete steps will have to be taken.
We are on the job.

oft armft (fgare) : ag s w00
WO QAT gT 1 Toed & ar
qara ¥ wff o A & oft W s

T g g

Bhri C. Subramaniam: When the
hon, Member ig in charge, perhaps
he will be able to produce water out
of paper; but I am not able tc do it.
That will be the job left 1o the lea-
der of that party....(Interruption).

off wrmft ; e WEvw,  ag
[wamw =t g 1 oY avft agamar @Y
Ll

Shri C, Subramaniam: In this com-
text I want to make this assurance,
particularly to the Members coming
from the warious States, that when I
mentloned the names of certain
States, it was not as if I am unaware
of the difficult situation existing in
the other States. It was as an exam-
ple that I gave that T mentioned a few
names. 1 found Andhra Pradesh,
particularly, taking offence agoinst
the non-mention of Andhra and their
State not being in the roll of honour
with regard to the deficlences and
these difficulties. I can sssure ihat I
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am iery well aware of ‘he gituation
which exists in Andhra, As a m.tter
‘of fact a large contiguous area in the
warious States has developed tnis .ca-
reity in an intensive way. Those are
Maharashtra, Gujarat, Rajasthan,
Andhra Pradesh and the adjoining
area of Rayalaseema in Andhra and
the adjoining areas in Mysore also.
This is the large basin which has
developed intense scarcity.

8hri A. P. Sbharma (Buxar): Bihar
also,

Bhri C. Subramaniam: It is not as
if in the other States there are no
scarcity pockets. There are scarcity
pockets in Uttar Pradesh, Bihaz,
Orissa and Bengml. Therefore, when
I say this, I say it with reference to
the intensity.

Bhri Priya Gupta (Katthar): Which
State is left .out after mentioning
these names?

Mr. Speaker: Only mine iy left out.

8hri C, Subramaniam: Punjab and
Assam have been left out.

Therefore, it is not a question of
names being mentioned; it is a ques-
tion of teking sufficient measures to
meet the situation in the varivus scar=-
city pockets. We are aware of ‘hese
pockets and we shall try to do as
much as possible. While we are tack-
ling this short-term problem, the ~ur-
rent situation, this is a warning to us
that we should take care of long
term problems also to increase our
production potential and produce
more, so that we become sclf-suffi-
clent us early as possible.

Shri Priva Gupta (Katihar): The
Prime Minister and the Food Minister
promised that self-sufficiency would

be reached by 1065 What cfforts
were taken?. ...

Mr. Speaker: Order, order.

Shri C, Subramaniam: It s with

reference to this T want to speak to
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the House in some detail because ul-
timately it is not the talk of self-suffi-
ciency which js important, but whak
are the concrete steps that we are
formulating for the purpose of reach-
ing self-sufficiency that is importany.
‘Whether the steps we are contemplat-
ing are adequate or whether they fadl
short of the requiremments is a matter
which, 1 am sure, not only now but
in future also, this House ang the
various State legislatures and the
country as a whole will have to com-
centrate upon. That is why I think [
should place before this House the
programme which we have in mind
for the purpose of reaching this self-
sufficiency. We have fixed a target for
this purpose, i.e., by the end of the
Fourth Five-Year Plan we hope %
become self-sufficient. When 1 men-
tion this, I am sure the hon. mem-
bers will say. “Oh, this is a very fami-
liar term; by the end of the current
Plan we are going achleve to mail-
sufficiency.” 1 do agree that it Is not
a new desire which I have expressed.
At the start of every Plan we hawve
stated that we should have these ag-
ricultural problems solved and reach
some stage of self-sufficiency by the
end of that Plan; it is inscribed there
in the First Plan document; it iy stat-
ed in the Second Plan document; &
has been declared in the Third Plam
document also. But in spite of this
desire—not that we did not allocate
resources for that purpose; we have
allocated the resources also, we did
not reach the goal of self-sufficiency,
which has been eluding us—what is
important is that we should learn the
lessons of these Three Plans and find
out where we had gone wrong.

Shrl Harl Vishnu Eamath: Prime
Minister Nehru promised in 1851 that
woe would be self-sufficient in five
years. Nothing has happened; 15
years have gone by.

Shri C. Swbramanlam: This Is a
continuous process. As a natlon, if we
cannot learn on the basis of past mis-
takes, on the basis of past failures
then there is no redemption for our
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souniry; then we hve tp write off our-
selves, What is important is whether
we are making a realistic assessment
of our past failures and past mistakes
apd whether we are proceeding in the
eorr.ct way.

Shri Priya Gupta: All the statistics
are wrong.

Mr. Speaker: The hon. member may
sit down. He can now listen to what
the Minister says. We had been mis-
#ing the hon. member for a few days.

Shri Priya Gupta: He is giving all
falsc figures.

1245 hrs,

|Mz Derury-SPEAEER in the Chair]

Shri C. Subramaniam: I am sure he
will have sufficient occasions to venti-
lote his views on the floor of this
House and more than that, before the
people and seek a verdict. What is
the use of interrupting me here?

Shrl Priya Gupta: Let him  reply
esorrectly.

Mr. Deputy-Speaker: Order, order.
Iy cannot go on like this

Shri C, Subramaniam: If the exhi-
bition of this behaviour will solve the
problem, then I am prepared to give
him full freedom to make o full ex-
hibition here. But that is not the
question. We are considering a na-
thonal problem,

‘lﬁiwﬂmﬁ oy
s, o A1 @ § ) 3T W) wte e
& nfge 1
Mr. Deputy-Speaker: The
member may please sit down.
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Shri Priya a: Let him give the
target date. Let him give concrete
proposals. Otherwise, what is the
use of this 17} hours' debate?

Mr. Deputy-Speaker: Does the hon
member want me tp adjourn the
House? He cannot go on like this.
(Interruptions) .

ot armft © I AR, ge
AT eer A o w8, wafes
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Shri Muthyal Rao (Mahbubnagar):
He is interrupting the proceedings of
the House.

Shry Priya Gupta: I am not inter-
rupting the proceedings. I obey you,
Sir.

Shri C. Subramaniam: 1 am glad
the hon. member has been pleased to
obey the Chair.

8hri Priya Gupta: Why should he
remark like this? I have obeycd your
order. He can continue his blufMing.

Mr, Deputy-Speaker: The hon.
member goes on disturbing the pro-
ceedings.

Shri Priya Gupta: Why should he
make thiy comment?

Mr, Deputy-Speaker: It is all in the
game. It cannot always be g one-way
traffic. (Interruptions).

Shri C. Subramaniam: While this
House and the country are seized of
this problem—they are naturally con-
cerned with this—some hon, mem-
bers think that, by merely interrupt-
ing the proceedings of the House and
by shouting, they will be able to solve
this problem. (Interruptions),
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Mr. Deputy-Speaker: Order, order.

Shri C. Subramaniam: I want to
make this point clear. As for the
purpose of carrying on the business
of the House certain discipline and
certain regulations are necessary a0
even outside also....(Interruptions).

ot arrd : Farsw g L
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wed & fr agt o fefaferm arar afgm
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Shri C. Subramaniam: even outside
the country also, particularly to face
this difficult sltuation, certain disci-
pline and certain regulations are ab-
solutely necessary. It is easy to
ereate confusion anywhere; and parti-
cularly in th: present context, if con-
fusion is crealed in the country as a
whole, the peocple who would suffer
would be only the poorer sections of
the people, as I have alrcady empha-
sized. Therefore, it is all the more
necessary for us to come together and
concert measures for the purpose of
getting over these difficulties and
solving these problems. It is all right
we cnn face the interruptions here;
I only supposs that thcse iInterrup-
tions and confusions would not be
created outside the country because
4o face such a situation wil]l be very
dificult. (Interruptions).

ot wmdt : g o @ w g
YW aga T e Yy W

DECEMBER 7, 1965

and Drought 6076
Conditions (Ms.)

Shri C. Subramaniam: T was on the
point of saylng how are we going fo
see that we succeed in the quest far
self-suficiency. That is the most im-
portant thing. It is on the basiz of
the experience of the past that we
want to draw up a programme which
is open for dlscussions and which is
open for criticlsms., Ag fapr a5 I am
concerned, [ give this assurance that
I am prepared to take every construs-
tive eriticism with regard to this pro-
gramme and if any changes are ne-
cessary, 1 am prepared to make the
neceasary changes. (Interruptions).

Shri M. R, Masani (Rajkot): They
are overdue.

of gww wex woum (T ) :
g & et are fadhedt et wrgan
g

ot W oy a7 ATy e & fag
fareadi &

Shri C, Subramaniam: We have
considered this problem for the last
one year and more, not as an indivi-
dual but taking into account the ad-
vice of top scientists who are availa-
ble in the country, of top agricultural
economists who are available in the
country and of top administratars
who are available in the country;
they have been meeting periodically
to assess the gituation, to review the
situation, and to find out a formula,
a programme which would take ws
towards self-sufficiency. Therefore, f#t
is on this basis that we have formmu-
lateq this programme.

ot Wy ;- FITEE wEvEm , W
wat 7T ¢ § o7 welt wEen o -
mm AT sgr g T #)

Mr. Deputy-Speaker: If the hom.
member goes on like this, 1 ghall ask
him to go out. He should maintaim
the dignity and decorum of the House,

Bhr C. Subramaniam: Therefore, &
is not a mere Paper programme Or a
paper plan. It is based on the as-
sessment of the situstion and om »
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eritical analysis made by the top-
most people available in the country
in the field of science, economics and
administration.

ot aprft coft @A @ &
ws?

Shri M. B. Masani: Question,

Shri C. Subramaniam: But even
then, I am not prepared to say that
this is something which should be
accepted without any scrutiny what-
soever. The Members themselves
may scrutinise it, and other experts
also may scrutinise it, and we are
prepared to have a look into it

We had the experience of what we
call the IADPD or intensive agricul-
tural development programme districts
Even though we had not succeeded to
the extent that we had expected in in-
ereasing the programme jn these areas,
this programme has given us certain
concrete lessons. We have had cer-
tain experience in these districts, and
that has shown that while material
inputs like seed, -water, fertiliser,
plant protection arp all important,
each by ilself gives only a marginal
result. If we have good seed but we
do not have the other three material
inpuls, then the penefit that we de-
rive is only marginal. Along with
good seed, if we have water also, then
it is something better; if we have
water alone, then also the bencfil is
only marginal. Tt in addition to sced
and water, we have ennugh of ferti-
lisers, then it is  much better, and
with plant protection, it becomes a
packape. It is not as if the total re-
sult of all this is equal to the sum of
the individual benefits which we de-
rive if we use them in jsolation; it
is not A+B4C+D but it is 2(A4B+
C+D) or (A4+B4+C4+D) when we
have it in the package. That is the
lesson that we have learnt.

8hri A. P. Sharma : May I ask
question of the hon. Minister in
eonnection?

one
this

and Drought 60
(Ha.) (e

8hri C. B t I shall ans-
wer the question later on. If we
want {o get the optimum resulty with
the material inputs that we have and
with the resources that we bhave,
then it is necessary to adopt this pac-
kage programme. Taking these mate-
rial inputs or resources in isolatiom,
even though we may make all inten-
sive efforts in the use of those mate-
rial inputs, the return is only margi-
nal. That Is the lesson that we have
learnt by the application of the in-
tensive agricultural development pro-
gramme in the warlous districts,

What we are now trying to see is
whether by a larger and more inten-
sive application of this package pro-
gramme it would be possible for ws
to reach a level of production and

have additional production which
will meet the requirements. It is
from this point of view that omr

scientists and our technicians and our
administrators reviewed this pro-
gramme and on that basis they have
given ys advice that i we concentrat-
ed our efforts in a given area where
we have assured water supply and
we have the necessary extension ser-
vices also concentrateq in that area,
then it should be possible for us te
achieve much better results than by
merely dispersing our effost in a thia
way throughout the country. It is
not that no effort would be made in
the other parts of the country. The
general programme of development
wil] go on, but we shall be concen=
traling our efforts in a definite area,
in the intensive development area
which wp are trying to take yp. For
that purpose, they have given us am
idea. Tt i no use trying with our
traditional warieties which we hawe
here, Even with the best of prac-
tices, with all the resources put im,
the potentiality for yield of thess
traditional varieties is limited. TFor
example, if we take up our gradit-
ional varieties of paddy even though
they may stand on the fleld for five
to six months, their maximum yleld
is limited to 3000 to 4000 1bs, where-
as there are varieties available which
give greater yleld; those varietics com
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be evolved here also. If those varie-
ties are used and the same agrono-
mical practices and resources are
given 1o the optlimum extent, then
the minimum production is at 6000
Ibs. and we are able to reach even
8500 to 0000 lbs. With a new wvariety
of paddy, I am glad to say that my
own colleague the Deputy Minister in
his own farm has been able 10 achieve
a production of 8200 lbs. in one acre;
this has been done with a new varie-
ty, with all the agronomical practices
which are available for this purpose.
Even in the worst of the farms, the
minimum production has been round
about 4000 to 5000 lbs.

1 am glad to say also that another
hon. Member of this House, Shri
Karuthiruman is now growing this
paddy in his fields. He js an experi-
enced agriculturist, and he tells me
that during the long course of his
experience he has never come geross
a variety of this sort and it is likely
%o give him 100 maundg per acre
when he is going to harvest it
Therefore, what we are trying to find
out is to identily the wvarieties of
foodgrains which would have  this
high-yield potential. 1 am glad to say
that we have identifieq wvarieties for
six major grains, namely paddy,
wheat, maize, bajra, sorghum and
ragi. We are now in the process of
multiplying the seeds of these varie-
ties. Our programme by the end of
the fourth Plan is to reach 32.5 million
ecres or 35 million acres, and these
85 million acres represents about 50
per cent of the assured water supply
area now or one-tenth of the net
sown area. In these areas we are
foing  to concentrate. These 32.5
million acres would require produc-
tion of seeds and the fertiliser for
this variety in order to yield the
maximum would be in the range of
80 to 120 1bs. of nitrogen per acre.
These would require plant protection
also. These would require assured
water supply also. Now, we are
1irying to identify each of these mate-
rial ioputs in order to ensure that
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they would pe available in sufficient
quantity and quality for these 325
million acres.

The seed programme is the most
important thing. Without that, all
the other measures would not give
results. Therefore, we are trying to
produce these seeds. We have had a
seed farm programme during the
Second Plan and the Third Plan also.
1 myself was responsible to have a
large number of seed farms started
in the Madrag State with 25 acres and
50 acres. Our experience has shown
that ijn the small areas it had not
been possible for us to give sufficient
technical attention to that, and guffi-
cient technical advice for that pur-
pose and the foundation seeds coming
out of those seceds have been found
to pe below standards and the quan-
tities also were limited, and, there-
fore, the multiplication of these sceds
has become very difficult.  That is
why even though we have reached
the distribution of thess better seeds
to a certain extent, still the quality
has not been maintained and the
quantities envisaged in the Third
Plan have not been reached. It is
because of this that we want to have
larger farms where technical assis-
tance can be concentrated, where the
various equipment required for this
purpose could be obtained. We are
going in a big way to start many
State seed farms. For thiz purpose,
we have already appointed one
Director-General of State farms with
practical experience in farming and
also with administrative experience.
On this basis, immediately in Surat-
garh we want to see that that farm
is put into proper form and shape
and is used in a big way for the pur-
pos, of producing quality seeds of the
various graing. But that alone will
not be sufficient. That is why our
intention is within the next one or
two years to have at least one State
seeq farm with round about 2000 te
5000 acres in each State, and to hawve
seed multiplication of g sufficient
order, which would give the founda-
tion seeq for the purpose of mmi-
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plying to the registered growers, for
ihe purpose of having quantities which
would be adequate to meet the re-
quirements of these 32.5 million acres
by the end of the Fourth Plan period.
The process has started already.
Even now, the multiplication of seeds
is going on. During the next year
we have fixed targets with regard to
the areas to be covered by each
variety of grain such as paddy, wheat
and maize etc. I am assured that the
programmes for the multiplication of
seeds are going on according to sche-
dule, and sufficient quantities of seeds
will be available for the next year's
programme. But during the next
year, the area will on the whole be
only about 4000 to 3000 gcres. This
will have to be muiltiplicd four or
five or six times by the cnd of the
Fourth Plan. Therefore, 4 continuous
effort will have to be made for the
purpose of seeing that sufficient seed
programme is undertaken in the
country for the purpose of reaching
the targets. But I cap give this as-
surance that every effort is being
made for the purpose of reaching
these targets. If at a particular stage
it beromes gevident that foundation
seeds are not adequate but suitable
seeds are available outs:de the coun-
try, we shall not hesitate to spend
foreign exchange for the purpose of
gelting this small quantity of founda-
tion seed from outside, because this
seed could pe multiplied 20 or 30
times, and ultimately the yield from
the farms would be 300 tc 500 times
the foundation seed which we would
be acquiring from other countries.
Therefore, a decision has been taken
that the seed programme will be un-
dértaken, and if any foreign exchange
is necessary for this purpose, it
would be made available in order to
see that the seed programme goes
through. This foreign exchange
would also include foreip, exchange
with reference 1o seed processing
equipment{ angd the various other
equipments which might be necessary
¥6r such State seed farms. Particu-
larly, the USSR has expressed inte-
réft in equipping these State farms,
2135 (Ai) LS—8
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] hope to jget mussive assistance
#s far as these agriculturel equipments
arg concerned, from these countries,
and 1 hope that it should be posaible
for us to intengify our effort in this
direction.

13 hrs

_Then, the seed will have no effect
if we do not have sufficient fertilivers.
It is heré that the traditioru]l appoach
hag to be broken because | know
even hon. Members were asking,
Why go In for new-fargled fertili-
sers? Why not have our green
manure? Why not have our traditio-
nal compost? We will have these
organic manures gnd we will use
them. But we know the limitations
of compost manute and @green
manure. The best compost will give
you only one per cont nitrogen.
Now, consider this aspect. These
varieties require at least B0—100 1bs.
per acre per crop. For having 100
Ibs. of pitrogen with compost with a
one per cent nitrogen content, we
should have at least 5 tbwi of com-
post for every mcre. Firgt of all, the
physical quantities will not be avail-
sble. Even if they are available, it
wotld be able to cover enly about
one-hundredth of the arep jn any
particular village. These huge quan-
tities cannot bp transported from one
area to another.

This is one factor. Ancther tech-
nical factor which will have to be
taken into consideration is that this
nitrogen cannot be feq all at once.
The compost manure cculd be put
only in the initial stupes, and ones
they have been put, you cannot go on
dumping this compost manure into
the fleld; whereas for the purpose of
gelting the maximum results, at two
other stages nitrogen will have to be
fed to the plants, the tillering/flower-
ing stage and the grain forming stage.
Certainly you cannot gu and dump
these two-three toms of compost
manure into the fleld. You will only
perhaps gpoil the whole ficld and
submerge the plants entirely in that.
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That is why when we have to take
to new varieties which require 80 to 100
or 120 Ibs,, to think in terms of compost

manure is an impossible task. It is
physically impossible to do. The
quantities are not available. The

application of nitrogen also becomes
impossible. That is why it has be-
come necessary to go in for concen-
trated fertilisers of the inorganic
type. Therefore, if we want to take
to these new high-yielding varieties,
there is no option but to go in for
artificia] fertilisers. Hence evepn in
our programme of an increased 32.5
million acres, we have tn apply this;
depending on compost manure will
only lead to marginal increases. If
we want to have a massive increase
in production which will meet the
situation, it can be only on the basis
of use of fertilisers.

We may look into the experience
of other countries which have reach-
ed these high levels of production.
Leave along thg developed countries,
the industrially developed countries
where therg is full literacy and all
that. But even in backward econo-
mies like Mexico, Talwan, Sudan....

Shri M. R, Masani: Taiwan is not
backward.

Shri C. Subramaniam: These are
instances of a backword economy
where people are backward

Shri M. R. Masani: Taiwan has
attained self-sufficiency. It is a com-
parison which should put us to shame.

Shri C. Subramaniam: Let him
kindly hear me, Just because I men-
tioned Talwan, he need not stand up
and interrupt.

Shri M, R. Masani: You must face
Acts.

8hri C. Subramaniam: 1 have cited
laiwan as an instance of 5 country
which has made considerable progress
in the last few years. If that would
not satisfy him, I do pot know what
would.
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Shri M, R. Masani: They have the
highest per acre yield of paddy in the
whole world. Nothing backward
about it. Let us learn from them.

8hri C. Subramaniam: Anyhow, a
few years back, they were in the same
position.

Shri M. R. Masanl: Now you are
right,

Shri C. Subramaniam: That is why
I am citing these economies, to show
that it is not only the USSR and US
economies which have agricultural
production at thoge high levels. There
are other countries also which have
done the same. How have they al-
tained thosg levels of production?
Not by using compost manure, cow-
dung. They are using that also. But
it is only by the intensive application
of fertilisers and the use of these
new varieties that they have achiev-
ed these results.

Even in our own country, there are
progressive farmers who have attain-
ed levels of production comparable
to the best in any part of the world.
How have they attained it? It js on
the basis of these new varieties, new
fertilisers, better plant protection pro-
gramme and proper use of water.

Therefore, fertiliser is the key to
an increase in  production today.
Omece we ignore this, whatever other
efforts we may make, it would only
result jn margina] increases, Wg will
continue to be always dependent on
others for feeding our people. There-
fore, 1 attach the greatest importance
to fertiliser availability. That ig why
this matter has been considered by
the Planning Commission and by the
Cabinet recently. We have taken
certain decisions with regard to avail-
abllity. If we have to put through
this programme successfully, what
would be the order of fertilisers re-
quired for the purpose—that hag also
been indicated in the paper circulat-
ed to hon. Members. Even in 1968-
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67, we woulq require 1 million ton-
nes nitrogen and corresponding P205
and K20. The package programme
has also to be based on this con-
sideration. Fortunately, the Planning
Commission and the Cabinet after
full discussion have accepleq the
target of fertiliser required to put
through the programme in the Five
Year Plan.

Therefore, as far as that is concern-
ed, the doubts have been removed.
Some people had doubts whether
this quantity of fertiliser would be
required for the purpose of achieving
the results. Fortunately, those peri-
ods of doubtg are gone. Now a posi-
tive decision has peen taken that we
should see that availability reaches
to the levels indicated for the purpose
of putling through this programme.
By the end of the Fourth Plan, we
should reach 2.4 million tonnes of
nitrogen and corresponding P205 and
potash. A total quantity of putrients
of 4 million tonnes is absolutely
necessary for the purpose of fulfilling
this programme,

How to get thia quantity of
fertiliser is the next question. We
already have factories within the
country  producing thege fertilisers.
Unfortunately, most of them are not
working to full capacity; particularly
this year, the capacity could not be
reached because raw materials were
not there. Raw materials were not
there because foreign exchange was
not available. One leads to another,

Therefore, now a decision has been
taken that the existing factories and
the factories which will come into
production would be worked to full
capacity, and the foreign exchange
necessary for the purpose of import-
ing the raw materails for running
these factories to full capacity will
be made avatlable, taking into
account the overall availability of
foreign exchange.

In the interim period, it will not
be possible to reach this level of pro-
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duction within the country. How te
have the full availability of fertili-
sers? Therefore, the balance will have
to be imported, and whatever foreign
exchange required for this purpose
will have to be found, even as foreign
exchange will be found for all the
defence needs. Food is as important
as the defence of the country, Some
people say jt is more important be-
cause 5 hupgry nation can never
defend itself.

Therefore, after taking into account
the indigenous production, the balance
will have to be imported. Some
people have criticised this approach
and said, ‘Why go in and spend
foreign exchange in the import of
fertilisers?" I tell them, the choice is
whether you would starve and starve
the millions of the people or give
high priority to fertiliser, get it, and
also produce it within the country
to feed the millions of the people of
this country.

Shri P. K Deo: On a point of
order......

Shri C, Subramaniam: I am not
yielding.

Shri P, K Deo: An hon. Member
is reading newspapers. He is learn-
ing English by reading them.

Shri D. C. Sharma (Gurdaspur): I
am just preparing for the next Bill.
I am not reading newspapers.

Mr.  Deputy-Speaker: Such inter-
ruptions should not be there.

Shri C. Subramaniam: [ agree that
import of fertilisers would mean
utilisation of foreign exchange con-
tinously. Therefore, jt becomes
necessary to build up capacity within
the country which would produce
enough of fertilisers to meet our
needs. That is why the establish-
ment of fertiliser factories is of the
highest importance,

I am sure some of the hon, Mem-
bers would immediately say: here is
aguin US pressure for fertiliser fac-
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tories. It is not US pressure or any-
body else’s pressure, it is thg pres-
sure of circumstances here that needs
more fertilisers to meet the situation.
Therefore, if we are not in a position
to produce the fertilisers in the pre-
sent context, we have (o create a
situation in which the investment
would come into the country for the
purpose of producing the fertilisers
within the country.

Bhri M. R, Masani: Somewhat
belated.

Shri C. BSubramaniam: You have
to choose between the two. Suppose
forelgn  investment comes in and
suppose they are able to make certain
profit and it goes out of foreign ex-
change, what that would mean and
also what it would mean to import
fertilisers that we do not produce
here, or if we do not produce ferti-

lisers, what are the consequences
of not having ferlilisers and not
having production also—all  this

will have to be serlously gone into.
Therefore, every attemp! will be
made by the Government to see that
more fertiliser factories come in as
far as possible in the public sector
and to the extent necessary in  the
private sector for the purposg of
filling the gap, and whatever policy
decision is necessary for that purpose
is under the consideration of the Gov-
ernment of India, and I hope early
decisions would be taken for the pur-
pose of seeing that we establish more
and more fertiliser factories within the
country which would ultimately save
foreign exchange and save the people
also from starvation,

Dr. L. M. Singhvl (Jodhpur): The
newspapers tell us that the declsions
have already been takén yesterday.

Bhri C. Subramaniam: I can ask the
people to starve on the basis of ideo-
logy, but ultimately ideclogy and
everything else is for the purpose of
feeding the people. If on the basis
of ideclogy we reach a stage where
we are not in a position to produce
enough, then that is the surest con-
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demnation of that ideology. Thete-
fore, today what iz important is to
have more fertiliser factories within
the country. Thet exploitation will
be much less than the #mpotrt of fertl-
lisers from outside the country, it will
be much less harmful than asking the
people to starve.

After all, in life wvarious alterna-
tives are available. The best alterma-
tive will have to be chosen. We can-
not make ideal conditions end ideal
choices.

Shri M. R, Masanl: Very belated.

Shri C. Suobramanlam: Therefors,
these decisions have always been
taken, and therefore this will have to
be taken and fertiliser is the key to
the production, and this will have to
be emphasized, and for this the House
will have to make its choice, the
country will have to make its choice,
and that is the only way to go for-
ward.

Then, along with this we have to
have plant protection also because
when we have these new varieties and
high fertilisation, they are glso sus-
ceptible to diseases and pests. (In-
terruptions). 1 will answer all of yOou
later on.

Shri A, P. Sharma: What about irri.
gation?

Shri Bhagwat Jha Asad (Bhagal-
pur): I want to know from the hon
Minister what fertiliser can do with-
out irrigation. What we need is irri-
gation, not fertiliser. You want to
make the surplus areas surplus and
the deficit areas deficit

ot wrrt | ow gEw A of gw
@ifse .. (owwm) @ifeaE W
qrfr IwT GAT W Ol AT W@
£,

Shri C. Subramaniam:
ylelding. Afterwards,

I am mot
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Mr. Deputy-Speaker:
down.

ot syt ifeerT W ot ¥ O
§, donxamer rrwr &
Mr. Deputy-Speaker: He is not
yield:ng.

ot f2a quv : wfiart g e
LG

Please st

Mr. Deputy-Speaker: Order, order.

Shri C, Bubramaniam: Particularly
the chemicals required for plant pro-
tection will also have to be produced
within the country, Fortunately, we
have already established sufficient
cApacity to meet the present needs,
but it is not sufficient to wmeet the
needs of the expanded programme
when we go through the Fourth Plan,
wand to the extent fresh capacity will
have to be established, we are already
taking steps for the purpose of estab-
lishing fresh capacity, and therefore
in the interim period if any chemi-
cals have got to be imported, it has
been decided by the Government that
high priority will be given with re-
gard to allocation of foreign exchange
to import these pesticides also.

I now come to the point about
which Shri Azad was very much per-
turbed, about water.

Shri A P. Sharma: | am also pear-
turbed.

Sari C, Subramaalam: 1 do agres
that all this will have no meaning if
there is no water to back this up, it
will be only throwing it into the
waste. Therefore It i not merely
making avaflable water that is im-
portant, but making available water in
sufficient quantities. Unfortunataly,
we have had very many irrigation pro-
jects which are only protective, which
do not pmve sufficient capacity to
have intensive cultivation. That is
the main drawbeck in many of our
irrigation projects. Not only that

and Drought
itions (Ms.)

The method ; irrigation also, part-
cularly the ancient systems of irriga-
tion, was all right at that time, but
for the new techniques the flow of
irrigation from fleld to fleld is not
beneficial for cultivation with fertili-
sers, and unless you have controlied
irrigation, you will not be able to get
the maximum out of it. And not
only that. On the basis of this pro-
gramme, it is not by taking one crop
alone we would be able to go forward,
Intensive agriculture would mean that
wherever water is avallable, wherever
we are having one crop we should
have two crops, wherever we have
two crops we should have three cropa.
It is from this point of view that we
are trying to analyse—for which a
cell hag béen formed in the Agricul-
ture Minlstry—to review the position
of each irrigation system, to find out
the water availability there, whether
with thut water availabilily it would
be possible 1o have this intensive agri-
cultural programme approach, and
also to have multiple cropping in this
area.

We find in many of these arcas not
only modernisation of the existing
irrigation system ls necessary, but
development of minor irrigation sourc-
es within this command area also is
important, so that a water bulance
would be reached for the purpose of
having this multiple cropping. There-
fore, we have already made certain
investigations with regard to the
existing irrigation systema in the
Tanjore area and also in the Andhrs
area, and we have come to ths con-
clusion that apart from bullding up
field channels for every fleld so that it
could be controlled, in these very greas
minor irrigation will have to be deve-
loped so that the water balance s
reached.

There ls another problem which
Shri Bugri reised. | do not under-
stand hig language, but siill 1 suppuse
what he is worried about is this, thst
im the Punjab in sphe of water beiny
given, what has happened is Lhis
Water is not only a creator, but also
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[Bhri C. Subramaniam]
a destroyer. Whereag 3 million acres
have been brought under irrigation, 3
million acres have gone out of use
because of waterloggihg. So, we have
to be careful particularly about our
irrigation systems. It is not as if vou
just throw water and get production
out of it. Tt can also be a destroyer.
There also it becomes necessary for
the purpose of mvoiding this water-
logging that we should develop these
tube-wells in an intensive way in this
area so that once we use the canal
water, later on we pump out the water
from undergound and wuse it for

another crop. In this way, the
balance is got.
Therefore, these are all matters

which require to be gone into with
regard to the existing resources alone,
leave alone new resources which my
friend is building up. T am sure he
would have sufficient opportunity,
sufficient resources, to build new
sources, and we will give every sup-
port, but are we ulilising the exist-
ing irrigation resources to the best ad-
vantage? No. Therefore, looking
at the existing resources for the pur-
pose of seeing that water-logging Is
avoided, for the purpose of seeing that
water balance is reached for multiple
cropping , will have to be gone into,
and in the fourth plan period mainly
irrigation will be concentrated 1in
these arcag for the purpose of build-
ing up water balance so that more
and more land will come under multi-
ple cropping instead of being content
with one crop alone,

ot wymadt : &Y faorelt & T w1 #A-
Fw AT ¥ g o Foma wir w §

Shri C. Sobramaniam: These new
varieties, fortunately, are possible of
this multiple cropping also; whereas
the existing varieties can give long-
term crops, these are fortunately short-
term crops. ‘Therefore, if lands are
released early and resources also are
released earlier for the purpose of plan-
ning another crop and water balance
s reached and new varieties are used
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which are of shorter duration, it
should be possible for us to have mul-
tiple crop in these very areas where
there is assured water supply. In-
stead of one crop we should be able
to get two crops and in places where
we are able to get two crops, we can
get an additional cash crop vegetable
and so on. That is how the intensive
effort will have to be made....

ot art ; ggadEt § FHATA §
e # Y FAmT |

Shri C. Subramaniam: Investments
of this order will have to be made.
New geeds would mean higher cost for
the farmer; fertiliser of this order
would mean higher cost for the
farmer, using plant protection methods
would mean higher investment and
regulating the various channels would
also mean higher investment. Un-
less sufficient credit is made available
to the farmer to meet this investment
programme, all these will be only
paper plans. Therefore, we are try-
ing to find what could be the source of
credit for the purpose of meeting the
massive requirement of investment by
the farmer to put through this pro-
gramme. I am glad my co-operative
colleague is here. After a full assess-
'ment we have come to the conclusion
that co-operatives alone will not be
able to meet this amount of credit
which would be made available to
the farmer. Therefore we are in the
process of finding out what other alter-
native arrangements should be made
to supplement the effort of the co-
operative sector not for the purpose
of displacing the co-operative sector
but to take care of the transition
period. Co-operatives also may be
able to gein sufficient girength and
later on to take over the entire pro-
gramme of credit. But in the interim
period we ure thinking in terms of an
agriculture credit corporation to fin-
ance the needs wherever co-operative
movement is weak so that there will
be a supplementary credit agency
avallable for this purpose. It is this
package approach which we are trying
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to formulate and implement: better
seeds, heavier fertilisers, plant pro-
tection, water awvailability and credit.
This is the main idea and It will have
1o be further formulated. The farmer
should be ensured that his heavy
investment could be borme by him
even in a natural calamity and here
crop insurance becomes inevitable, It
is this package approach which [ am
trying to work out which ultimately
would mean an intensive aproach to
have a minfmum additional produc-
tion of 25 million tonnes. We could
have only marginal increases in the
other aremas and that effort we are
bound to make. We are bound to have
new irrigation sources. These ideas
would spread to other areas also.
Therefore, the other areas are not
going to be stagnant and they will
also progress to a certain extent. But
this intensive approach alone would
lead us to results....(Interruptions).
For the purpose of seeing that exten-
sion services are also available in an
intensive way we had to concentrate
our efforts on better trained persons,
better oriented persons and sxtension
officials.

Shri Priva Gupta: What about anti-
flood measures?

ot wrmét ; Y7 zaw A4T & A
® qreH W

Shri C. Subramaniam: Extension
also will have to be intensifled and we
are giving higher training for some of
the village-level workers who would
be located in those areas and who
would be able to assist the farmers
with higher-leve] techniques. That is
the package approach which we are
trying to miake. In the same way in
the production of fibre, of oil-seeds,
etc. it is this package approach which
we are trying to evolve.

Mere production of grains alone is
not going to meet our food problem
Ne doubt we will be able to fill our
stomachs If we want to lmve
balanced, heulthy dlet, other protec-
tive foods would also be necessary.

16, 1887 (SAKg)  and Drought Gog4
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Therefore, cattle development, poultry
development and fisheries develop-
ment—all these become important
Even with regard to cattle develop-
ment and the key-village schemes
which we have worked we have come
to the conclusion that there also in-
tensive approach is necessary. (In-
terruptions).

oft gww WX wgETy : Al e,
wiff qrew, wgAt arAw |

8hri C. Sabramaniam: I
know what they gain by
much. If that pleases them, it
does not lend respectability to
proceedings of this House. If the hon.
Members do pot like my speech they
are at liberty to get away and not to
listen to my speech. Since they are
here 1 would respectfully plead with
them to listen. If there are .any
doubts I am prepared to answer quies-
tions to the best of my ablility....
(Interruptions). Later on, not now.
Therefore, kindly do mot interrupt,

With regard to cattle development
also we have evolved a package pro-
gramme and have taken about 42 in-
tensive cattle development areas
where Hhigher milk ylelding new
breeds would be developed. In the
same way we afe taking Intensive
steps to develop poultry and for deve-
lopment of fisheries also, 1 cannot go
into all those aspects now, and when
the plan is formulated and is placed
before the House I am sure they
would be satisfled that we are trying
to make an intensive effort in all these
directions To solve the problem.

I do agree {fist all this would mean
reorganisation of the administrative
machinery to meet the needs of the
country. We-are quite well aware of
it. ‘That is why even though some
hon. Members might think that =2
minister is golng out of the way to
criticise the  existing system, but in
the interest....

Dr, L. M. Singhvi: References were
made to it with commendation.
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you; you, have at least the courage to
say those things....(Interruptions).

8hri C. Subramaniam: In the in-
terest of making these schemes a suc-
cess, reorganisation and reorfentation
of the administrative machinery at the
Central level and the State level und
the District level is nedessary. I
may give this assurance to the hon.
Members that it is from thmt paint of
view that we are trying to reorganlse
my minisiry There. We have gone a
long way in reorganising it and I will
be able to presknt a picture some
time, beosuse this reorganisation is
not so easy as I have to get over
many hurdles ind many semctions will
have to be abtained. We are in the
process of safisfying the people that
this is'in the rlght direction. In the
same way we @re trying to have this
new approach applied in the state
machinery and at the district level.
Al) these ure ufider consideration.
When 1 place ‘before this Fouss the
new picture of the administrative
machinery which we are trying to
evolve subject to constructive critl-
cisms, 1 hope it will give some satis-
faction to the hon. Members that we
have made an attempt in this direc-
tion also. Therefore, I fully agree
that this will have to be taken into
uccount. ‘This scientific ang ‘tech-
nological approach will have to be
backed by a massive research pro-
gramme also. That is why we have
reorganised the ICAR and we have
made & scientist the head of that orge-
nisation. Scientists particularly in the
agrioulture sector have td be given
proper remuneration and proper
status for the purpose of improving
agricultural research  programmes
That also is under implementation. I
sav that all these efforts will produce
some effect and will lead to better
implementation of the programmes
which we evolve because however good
the plan might be on paper, ultimately
it depends upon the intenzity of the
application, and the successful imple-
mentation of it will depend upon i".
We are trying our best to mako care
of this also. Therefore, for psople
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who are accusing ug in this House as
to why we are depending upon
PL 480, for the satisfaction of those
who are taunting us ‘how long ure
you geing to depeng upon others for
feceding the people’ 1 can give this
assurance that we have decided, the
governmeni have decided and the
Prime Minister has declared on the
floor of this House that agriculture
will get the highest priority wibh
regard to resources allocation even if
there should be shortfall in the gther
sectors; the cuts may be applied to
other sectors.

As far ag the agricultural sector is
concerned, the allocation will not be
cul  down. On the other hand, we
want to go a step further; if further
respurces are necegsary, that would
be allocated even to the detriment
of the other programmes which we
might make, This is the decision
which has bean taken by the Govern-
ment; not individual decision, but a
decision taken by the Cabinet, taken
by the Government, laken by the
Plenning Commission, and 1 am sure
this House and this country will en-
dorse it. It iz on that basis that we
proceed.

With regard to allocations, it is not
merely the internal resources which
are important, but the foreign ex-
change component also is important,
and it has been decided that
even with regarg to foreign ox-
change allocation, the highest priority
will be given to agriculture next only
to defence or equally with defence,
whatever it might be. Once the im-
portance is given, then there is no
question of any programme failing for
want of resources as such. There-
fore, the material resources which
would be made available should be
matched by the man-power resourced,
with regard to quantity and quality.
That is what we have got lo attempt
as far ag this programme is concerned,
and I want to make the position quite
clear that we shall see that during
the fourth Plan we concentrate our
efforts on the agricultural sector and
go forward in implementing this pro-
gramme which, T feel confident, would
lead na 1o self-suficiency. But In the
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interim period, I agree wWe are bound
to go through—

An bhon  Membaer: Individual
(Interruption).

Strl C, Subramaniam: This will
not depend on any individual; once it
is decided that this is the Gewern-
ment's programme, ance we decide
that this is the programme, we have
the confidence that we are going in
the right directi The t Ttbomal
difficuities, the interim difficulties, will
have to be met in a bold way, and 1
would request this House and the
country today to realise that while we
are formulating this plan, I do agree
that the present is & bleak prospect.
My view is that while it looks bleak,
if only we undertake all the measures
which we have indicated, I am quite
confident that we will be able to meet
this challenge and meet it successfully
oo,

I know I have undertaken s difficult
task, an unpleasant task and perhaps
a thankless task, because, for anything
happening anywhere, the Food Minis-
ter here will be blamed. I am not
afraid of taking those blames. I want
to give this assurance to the House
that it will be my endeavour, in this
difficult situation, to see......

ol wifaTe 8.\ dOwT | W A §
g A FEraAY, W w9 gefl w7 a2 oy
g ?

Shri C. Subramaniam: As I stated
in the opening speech of mine, it will
be my attempt to see that the distress
is minimised; 1 say it shall be my en-
deavour to ses that disaster is averted;
if amy disaster should happen, that
will be my failure. While [ know that
there are various agencies involved In
it, representing the State machinery
and the Central machinery, I being
the Food Minister in charge of it, am
prepared to take the entire responsi-
bility if anything should happen, and
T am not prepared to throw the blame
either on the State Governmments or

any machinery. I am prepared to take
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i shall be my endeavour to take all
the steps......
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Shri C. Subramaniam: That is why,
when I say we should increase the
availability of foodgrains by whatever
measures they might be, | hope my
hon. friends will have some patience
with me, because, we should see that
disaster is averied at any cost. (In-
terruption). Therefore, now that we
have discussed the whole matter and
the Government are fully aware of the
challenges of the day and the chal-
lenges af the future, we are irying to
take al] steps for the purpose of mect-
ing this challenge. I hope the House
will agree with me when I say that I
know speeches will not solve prob-
lems, debates will not solve problems,
and [ request that everyone should
co-operate with the Government and
create conditions in the country
whereby it would be possible for us
to implement this programme success-
fully to reach the stage of self-suffi-
clency,

I know many substitute motions
have been tabled: not that [ do not
agree with some of the ideas men-
lioned in them, but [ also tried to find
out whether I could accept any one
substitute motion, but there are some
things which I am able to accept and
some things which I am unable to
accept. Therefore, it is not that [ am
throwing away the suggestions made
in the substiiute motions, but only I
am unable to accept any aubetitute
motion. But, in view of the explana-
thons which 1 have given and in view
of the programmes which I have set
out and which [ have formulated, 1
hope han. Members whs have moved
substitute motions will be kind encugh
to withdraw their motions and accept
the motion moved by me.

Shri Harl Vishon Kamath: On
point of clarification...... ..

Several hon. Members roce—
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Mr. Deputy-Speaker: Order, order.
‘We had a marathon debate lasting for
over three days, and 75 Members have
spoken. 1 will allow one question for
each party; major parties only.

ot aq et g7 # ordf w1 wE
mata AET &
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Mr. Deputy-Speaker:

One question for each party.
Narasimha Reddy.

Order, order.
Shri

Shri Narasimha Reddy (Rajampet):
The hon. Minister, the day before yes-
terduy, whie he was at Chandigarh,
listed certain disabilities under which
be is labouring, and this has been pub-
lished in The Hindustan Times dated
the 6th instant. He sald that the Min-
isters are nothing but rubber stamps
to the depariment, that he is not in a
position to choose his own Secretary
and that 75 per cent of his staff.....

Mr. Deputy-Speaker: What is your
question?

Shri Narasimhg Reddy: I am put-
ting the question, and I want to know
how he is going to answer it—that
75 per cent of his staff have no agri-
cultural or rural background; in other
words, they are numskulls so far as
agricultural knowledge is concerned.
How is the Minister going to correct
this defect?

Shri Indrajit Gupta (Calcutta South
West): In view of the Food Minister's
very forceful reiteration that the
<country must continue to depend on
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imported supplies indefinitely—that 18
what I understand........

Shri C, Subramaniam: This is mis-
leading on what I have said; this is
just the Indrajit way of doing it.

Shri Indrajit Gupta: May I know
his reaction and the Government's re-
action to the latest report appearing
in the press that the American autho-
rities had said that for the future
supplies of PL 480 foodgrains—a sub-
stantial part of it—the payment mus
be henceforth made in dollars?

&t wfere ww aow : ToerE
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Bhri Hari Vishou Kamath: The Min-
ister has told us something about the
crash programme. ] hope the crash
programme will give us food and
neither the programme nor the Min-
sty will crash. Now, may I ask the
Minister whether he remembers the
promise that he and the Prime Minis-
ter gave as far back as September,
1964 at a conference of Opposition
parties that they would shortly con-
vene—both of them said; he was pre-
sent and the Prime Minister was pre-
sent—a larger conference of Opposi-
tion parties to discuss long-term mea-
sures of food production and distribu-
tion? They were reminded in Decem-
ber last and again I reminded him this
year but up to now the conference for
discussing long-term measures is still
hanging fire. May I know why it has
not been called and when he is going
to call that conference, if he means
husiness?

Dr. L. M. Singhvi: It seems the
Minister is unable to make timely pay-
ment in terms of performance, but has
taken this opporiunity to renew the
old promissory note. I should like to
know whether there is any scheme for
seeking and enlisting Israeli coopera-
tion on a large scale for reclaiming
wastelands and arid zones in this coun.
try. whether the government propose
to use Israeli collaboration even in the
work of the Desert Development
Authority, which T am told is under
contemplation and whether the gov-
ernment have considered Dr. Martin
Junes® idea in respect of laying pipe-
lines of water from water-logged areas
to  water-scarce  areas I also
want to ask the Minister in
respect of the stalement that has ap-
peared in the press today in respect
of the foreign exchange outlay for im-
proved seeds and fertilisers. He has
not given us that figure; he should
have given it when it has appeared in
the press. It is said that only Rs. 30
crores have been sanctioned against
Rs. 76 crores he had wanted. He
should also tell us about the machi-
nery for fertiliser distribution.

Mr.  Deputy-S8peaker: Only one
question need be answered
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Dr. L. M. Singhvi: These are ques-
tions raised which are unanswered.
Otherwise, the debates are pointless if
questions are raised and there is no
answer. He is bound to anawer all
of them.

Shri Kashi Ram Gupta (Alwar):
The realisation of levy directly from
the cultivator is a sort of disincentive
while cash crops are an incentive to
him. What does the minister propose
to do so that the cultivator may have
an incentive to produce food crops
rather than cash crops?

Bhri Dinen Bhattacharya (Seram-
pore): Does the government know
that in West Bengal, the procurement
price of one maund of paddy has been
fixed at Rs. 14, Rs. 15 and Rs. 167
Does the government know that for
producing one maund of rice the pea-
sant has to spend at least Rs. 21 per
maund and this has been admitted by
the Chief Minister of West Bengal nn
the floor of the Assembly? The State
Government say that under the direc-
tion of the Central Government, they
have fixed the price of paddy this way.
What is the reaction of the govern-
ment in this matter? The levy has
been fixed not on the actual produc-
tion, but on the ownership of the land
without any concern regarding actual
production. So, there is grest dis-
satisfaction among the peasantry. Al-
ready an agitation has been started
What is the reaction of the govern-
ment to this?

Shri Bhagwat Jha Asad: While 1
appreciate the statement that the gov-
ernment has decided that there will
be not only no cut in the proposed
allotment to agriculture but if neces-
sary It wil] be incressed, may I know
from the minister if they have also
decided on & deadline by which they
would make the country self-sufficlent
and free from the stinking PL 480
imports or whether the imports will
only increase and in the end they
will say, “Borry, the monsoon has
failed"?

Mr, Deputy-Speaker: Shri Sheo
Narain.
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As hwa. Member: Why are you
allowing more than ane member from

the Congress Party to put questions?
(Interruptions).

Mr. Deputy-Speaker: They are
three times the strength of the oppo-
sition. 1 have allowed 9 opposition
members to put questions. I can call
27 Congress Members.

Shri Bheo Narain: [s it a fact that
the greatest hindrance 1o the solution
of the food problem is the zona] sys-

tem? Are you going to remove it or
not?

Bhri Mohammed EKoya (Kozhi-
kode): Yesterday I referred to press

reports in Kerala that the rice quan-
tum of the ration there wil] have to
be reduced to 4 oz because Andhra
and Madras will not be able to supply
rice. 1 want to know what the posi-
tion is in that regard.

Bhri A. P. Sharma rose—

Mr. Deputy-Speaker: I gm not al-
lowing any more. Shri Subramaniam.

Shri A P. Sharma: When I inter-
rupted the minister during his
speech, he was prepared to answer,
but you did not allow me. He said
he will answer questions at the end.

Mr. Deputy-Speaker: I have allow-
ed 11 members, I am not allowing
any more.

Shri A. P, Sharma: [ was entitled
to interrupt at that tima He assured
me he would answer questions at the
end

Mr, Deputy-Speaker: I cannot al-
low any more.

Shri 8. N. Ch
This is not fair.

vedl (Firozabad):

Shri A, P. Sharma: We come from
a deficit area.

oY g WA e : 7 W RETH
T8 T H1e gy oy | & 77 @@ aw
W g |
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Bhri Priya Gupta: What aball we

tell the people who have elected us?
Mr. Deputy-Speaker: We have

spent 18 hours on this debate and as
many as 78 members have taken part.

I have allowed 11 members to put

questions. [ cannot allow anybody
else.

Shri Priya Gupta: He did not louch
on our points and you are not allow-
ing us to put guestions. This is not
democracy.

Bhri A P. Sharma: The minister
was prepared to answer . . .,

Mr. Deputy-Speaker: Order, order.
I eannot understand a Congress Mem-
ber interrupting like this. The min-
ister is replying for the government.

SBhri A. P Sharma: It is not a ques-
tlon of party. We are facing difficul-
ties in the field.

‘Mr. Depuly-Speaker: You must
maintain some decorum here,

it e W T XA W W
o § W7 A A g A T A
W f X ot maw TER W W
famr amq | g A ¥ T o g
t

ot ww fowsd - 37 w1 A QoA
#rfwd 1

oft wrmay - 77T O swEEQ T AVA
t | W e a= fran wr fE oA
waTR (9 %7 W S &1 1w

wgrey ¥ oyt o1 s a1z # 4w 34 F qavy
w owEa A | U W@ AT T

¥ wEr @ R Wra Wit @
W R

Mr. Deputy-Speaker: I am not al-
lowing; there is No point of order.

Shri C Subrammaniam: At the out-
set, I apologise to the members for
not dealing with every point which
has been raised here. I thought it
would be physically impoasible.
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&hri C. Bubrmaniam : [ have dealt
with it in my own way. When the
hon. member comes to my position, he
will be able to deal with it in a bet-
ter way, but that is a different thing.
People have to decide about it

Bir, 1 apologise t0 the berzs. 1
should have mentioned it earlier tha
in the time given it would not be pos-
sible for me to deal with every useful
suggestion that har been made here.
(Interruptions).

Mr Deputy-Epeaker :

Order, order.

Shri C. Subrumaniam : That does
not mean that I do not attach impor-
tance to those suggestions. 1 have
been greatly benefited by some sug-
gestions. For example, Dr. Singhvi
made a suggestion that we should use
pipelines. 1 agree it is the best way
of transporting water without evapo-
ration, but that would mean so much
of pipelines being available. 1f we
want to import it, foreign exchange
difficulty comes in. If we want to
manufarture it, there ia the guestion
of industrial capacity for that. We
can go on grguing cvery point 1
agree there are some points which
will have to be token note of for 1m-
plementation with advantage.

Shri Priya Gupia: The minister
did not touch upon the service condi-
tions of the employees of the Food
Department.

Shri C. Sobramaniam : We are dis-
cussing the difi~ult food situation
arising out of the drought. No doubt
there are other individual mattcre. He
cap raise them during the budget
debate or through questions.

The quesiion was raised with regard
io administrative machinery. My
criticism is not against Individuals of
the administrative machinery. As a
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matter of fact] ¥e have got first-class
human material in the administrative
machinery. But the system is such
that we do not utilise the human
material available in the best way.
That is why [ have been a severe and
consistent critic of the existing sys-
temn of administration. That will have
to change quickly if we want to be
benefited. That is why perhaps the
talk of administrative reforms com-
mission is there. I hope something
will be done sbout this.

As far as the question raised by
Shri Indrajit Gupta i concerned, I
am gsorry he distorted my entire
speech. Perhaps, I cannot blame him
—I do not know whether he is a

An ben, Member; He is.

Shri C. Sabramaniam: Thon [ am not
surprised.

Shri Indrajit Gapta: May 1 inform
him that 1 am not a lawyer, 1 have
not studied it.

Bhri C. Subramaniam: As & lawyer I
appreciate the point of view  put
forward by him.

Sir, 1 never said that we are going
te conlinually depend upon PL~480.
On the other hand, I thought I
emphasised the aspect that we are
to reach self-sufficiency as quickly
as possible. With reference to that
Shri Azad was naturally anxious to
know how long it is going to be
I thought I had mentioned in the
papers circulated fo hon. Members
that our attempt should be to reach
self-sufficiency at least by the end
of the Fourth Plan if not earlier. We
should make every attempt even in
the interim period, if it is possible,
to reach it. It is not our intention
to continue this import. Therefore,
we shall try to see in any event we
fulfil this target and every attempt
will be made for the purpose.

He raised the question with regard
to dollar psymant. | have also seen



6107 Food Situation

[Shri C. Subramaniam]

a paper report in this connection.
1 have also seen  another counter
paper report saying that this will not
apply to India. But I am not in
possession of any official information.
If such a situation arises we will
‘have to review the position and find
out what should be the position that
the Government of India will have
to take.

Shri Indrajit Gupta: Have you not
made enquiries?

Shri C. Subramaniam: As far as
Rajasthan situation is concerned, not
only there is Rajasthan, there are very
many other areas where the situatlon
is critical. I thought I gave the assur-
ance that we would take note of this
situation and we shall try to meet the
situation and relleve the distress as
far as it lies in my power.

With regard to the point about
fallow lands and minor irrigation
schemes, we have been discussing it.
When I did not mention about a parti-
cular programme, it does not mean
that the programme is not there. I
thought I should highlight the new
programmes and not the old ones
which we have all along been doing.
1 thought I should tell about the new
approach which would lead us to self-
sufficiency. That is why I concen-
trated my speech on this. It does not
mean that there is no effort to bring
the fallow lands under the plough.
Similar is the position with regard to
our minor irrigation programme. As
a matter of fact, minor irrigation pro-
grammes, medium irrigation pro-
grammes and major irrigation pro-
grammes, all of them would go
through to the extent resources are
available.

Then, as usual, Shri Kamath in-
tervened and asked whether we
would crash or the Government
would crash. .

Shri Harl Vishnu Kamath: “T hope”
I sald. T said: “TI hope the pro-
gramme would not crash™.

DECEMBER 17, 1965
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Shri C. Subramaniam: I hope it is a
genuine hope and not a wish the
other way. Anyway, that is quite
a different thing.

Shri Hari Vishnu Kamath: What
about the conference to discuss long-
ierm measures?

Shri C. Subramaniam: As a matter
of fact, in fulfilment of the promise a
committee of the Parliament has
been formed to discuss the Plan. It
has been announced, and therefore
those members wil] discuss the Plan
in full. In addition to that, I am
sure the House also will have an
opportunity to discuss the whole pro-
gramme.

About Israeli collaboration some-
thing was mentioned.  All knowledge
and experience are not confined to
Israel alone. As a matter of fact,
similar experience is available in
USSR, similar experience is available
in other countries.

Dr. L. M. Singhvi: Why exclude
Israel?
Shri C. Subramaniam: Therefore,

there are certain politica] difficulties
in seeking Israel's collaboration, I
want to make the position quite clear.
We cannot just ignore this political
consideration.

Shri M. R. Masani: Shame!

8hri C. Subramaniam: It is not a
question of shame, it is a question as
to whether the technical know-how is
available in any other part of the
world. 1 should like to assure the
Heuse that this technical know-how
is available in various other parts of
the world and we are trying to take
advantage of that.

An hon., Member:
expensive,

Shri C, Subramamiam: 1 am glad
this question was raisad by Dr.
Singhvi about the foreign exchange
for fertiliser. As I have already stat-
ed we have accepted these targets of

Tt will be rather
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availability for the various periods.
As far as 1966-67 is concerned it is
more important because 1967-68 can
be taken care of a little later. Even
in 196G-67 the kharif season is moTc
important than the rabi season, be-
cause for kharif season unless we
place orders now we would not be
able to get fertiliser for the kharif
season. Therefore, every effort has
been made and additional foreign ex-
change to the extent of Rs. 20 crores
has recently been made available so
that for the kharif crop a minimum
quantity of 450,000 tonnes of nitrogen
will be made available. The foreign
exchange position is very difficult.
Particularly those countries who
want us to progress in agricultural
development have hit hard against our
agricultural production by denying
aid at the critical moment. For the
purpose of fertiliser we have depend-
ed upon US aild. As a matter of fact,
it has been earmarked and we have
called for tenders also. At this criti-
cal moment the aid has been cut off
and they still talk in terms that we
should have more fertiliser. We can-
not produce foreign exchange at a
moment's notice. In spite of that we
are trying to be self-sufficient, as far
as possible, with regard to forelgn
exchange. Therefore, we have scrapped
everything and the Finance Minister
has been good enough to make avail-
able forelgn exchange sufficient en-
ough to have 450,000 tonnes of nitro-
gen In the kharif season. [ have no
doubt that we will review the situa-
tion with regard to the rabi season
also. I hope economic aid also would
be available from other sources. Even
if it is not available, we are not going
to fall below the target on that ac-
count. We shal] try our best to see
that out of our available resources we
make fertiliser available for the coun-
try to go forward with its production

Pprogramme.

Then there was the question with
regard to levy on the producers, whe-
ther it is a disincentive or not. That ia
why we have assured a minimum re-
munerative price. We are not going

and Drought 6110
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to push the price below that. We are
not satisfied with that. That is why
procurement is always fixed at Rs. 3
or Rs. 4 over the minimum support
price. Of course, sky is the limit as
far as price is concerned. We can go
on increasing the price, but there
should be a reasonable level also, be-
cause we have to take into account the
consumer's capacity alse to pay.
Therefore, that is the only answer I
can give.

With regard to West Bengal prices
and West Bengal situation, I am sure
hon. Members, perhaps some persons
belonging to that school, are trying
to create difficulties there for a Gov-
ernment which is trying its besi to
put through a programme which they
have been advocating. I know Tno
system can be perfect and there are
likely to be some deficiencies. The
best thing would be to take it up with
the West Bengal Government to see
that if therc are defects, if there are
deficiencies, they are removed. Instead
of that, they take an agitational atti-
tude and by that they would only see
that a beneflcial measure, a progres-
sive measure which has been taken up
by the West Bengal Government, does
not work and they wil] see that it
fails. That will be a failure of a
policy which they themselves are ad-
vocating. 1 hope this will be kept in
mind.

Shri Dinem Bhattacharya: What
about the price? The Government of
West Bengal says that it is under your
instructions that they have fixed the
price.

SBhri C. Subramamiam: It is not
under any instruction from me.

Shri Dinen Bhattacharya: The Cen-
tral Price Commission.

8hri C. Subramaniam: We discussed
the situation and we came to an
agreement at what level the price
should be fixed. If there is a case for
any increase in price I am sure the
West Bengal Government will ba as
solicitous of the producer's interest as



“B111

[Shri C. Bubramaniam]
the hon. Member; I hope they will
take it up with the Central Govern=
ment and then we can come to g diffe-
rent conclusion with regard to prices.

Bhri Bakar All Mirzsa (Warrangal):
What about land reforms?

Bhri C. Subramaniam: I think, Sir,
1 have answered all the points that
have been raised. If any other point
has been left out, I wil] look into it
-and take the necessary action. Every-
thing is important. I want to make
this position clear. I do agree there
-are many things which have got to be
done, but my point is that I am not
_going to plead the excuse that land
reforms have not been done, new
irrigation resources have not been
developed and therefore I have not
reached the target. That is why I am
formulating a programme utilising the
exchonge reserves, utilising what we
have already, to reach this level of
production. Therefore, it is not as If
we are ignoring other things. They
will also come through. Whether they
come through or not, it will be my
endeavour to sec that by this new
programme we reach a level of pro-
duction which will take us to the stage
of self-sufficiency.

Shri Eashi Ram Gupta: My point

WA, ..
Mr. Deputy-Speaker: That will be
looked into. Substitute motions

1,11,10 and 13 are motions for disap-
proval. Can I put them all together?

Shri M. R. Masani: No. 11 may be
putl separately.

14 hrs.
Mr, Deputy-Speaker: The question

That for the original motion, the
following be substituted, namely:—

*This House, having considered
the food situation in the country,
disapproves of the food policy of
the Government of India and is of
oplnion that in order to end the

Food Situation DECEMBER 7, 1988
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over-dependence on  imported

foodgrains, following measures be
adopted—

(a) highest priority be given in

all Plans to allocations for
water, credit, roads and for
providing  incentives and
facilities to farmers like the
availability of fertilizer, good
seed, electric power, imple-
ments, diesel oil and kero-
sene at reasonable prices;

(b) end compulsory procurement,

(e

(d) a price support

-

(e}

(r

-

and accept the right of the
farmer to sell his grain in
the free market without any
l:ldlximum price being impos-

abolition of all zonal and local
restrictions on the sale and
movement of foodgrains, gur,
groundnut and all edible oils
and the re-establishment of
& common market throughout
India;

policy be
evolved, where under the
Government wil! be ap un-
limited buyer of foodgrains
from producers at remunera-
tive prices, determined amc-
cording to clearly stated prin.
clples to be enunciated by an
Agricultural Prices Com-
mission, functioning not as a
departmental organisation but
as an independent statutory
commission;

as a temporary measure, un-
til production catches up with
the demand, the supply of
foodgrains to the poorer sec-
tions of the population be
subsidized by Government,
and for this purpose grain be
purchased by Government
from big farmers at remu-
nerative prices; and

the Constitution (Seventeenth
Amendment) Aet be repeal-
ed™ (11).

The Lok Sabha divided:
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Division Ne. 10]

Bade, Shri

Berwa, Shri Onkar Lal
Bbeel, Shri F. H.

Buts Siagh, Shri

D dekar, Shri N.
Do, Sheil P. K.
Guishan, Shri

Gupla, Shri Keshi Ram

Achuthas, Sk
Alageian, Shri

Alvs, Shri A, 8.

Amey, Dr. M. 5.
Anjasappa, Shri

Anad, Shri Bhagwat Jha
Babunath Siogh, Shei
Bal Krishna Singh, Shei
Balikrishaan, Shr
Barman, Shri P, C.
Baywant, Sbri

Bhagst, She B, R.
Bhattacharyys, Shri C. K.
Brabm Prakssh, Shef
Brapeshwar Prassd, Shri
Brij Bosl Lal, Shri

Bri] Raj Singh-Kotsk, Shri
Chakraverti, Sbrj P. R.
Chan da, Shrimari Jyotma
Chandriki, Shri
haudhry, Shri Chandraman Lal
Chedhuri, She I3, 8.
Chavan. Shri 13, R,
Daljit Singh, Shri

Day, 5hey B, K,

s, Shri N. T.

Das, Shri Sudbansu
Deshmukh, Shrimat \imlabai
Dey, Shr & K.

Dimit, Shri G. M.
Drarsi, Shri Kasinatha
Dwivedi, Shri M. L.
Elaysperumal, Shri
Hag, Shri M. M.

Hem Rai; Shri

Jadbaw, Shei ML,
Jadhar, Shri Tulshidis
Jimunsdewi, Shrimar)
Jayaraman, Shri
Kamble, Sbri

Kappes, Shri
Karuthliruoun, Shri
Kedens, Shri C. M.
Kbhan, Shri Shahnawas
Kinder, Lal Shri

Mr. Deputy-SBpeaker: The result of
the division is: Ayes.. 22; Noes. 133

The motion wasr nepatived.

Mr. Depuiy-Speaker: Now I will put

2135 (ADY LS-T.

AYES

Himmetsinhil, Shri
Kachharaiys, Shri Hukam Chand
Kobor, Shri

Wrishnupal Smgh, Shri
Mahansnds, Shri

Maseni, Shri M. R.

Mae, Shri

Ram Siogh, Shr

NOES
Kisen Veer, Shri
Koujalgl, Sbri H. V.
Kripa Shanker, Shri
Lakshemikanthamms, Shelmati
Lalit Sen, Shri
Lexmi Bai, Shrimati
Malsichami, Shri
Mallish, Shri U. S,
Mandal, Shrj Yamuns Pressd
Maniysngaden, Shri
Mantri, Shri D. D.
Marendl, Shri
Meruihiah, Shri
Mehrotra, Shri Braj Behari
Mehta, Shri Jaghvant
Mioimsts, Shrimati
Mirza, Shri Bakar Ali

(M)

[14'8 bars.

Raddy, Shri Narsrimba
Singh, Shri Y. D,
Swamy, Sbri Sivamurthi
Teo Singh, Shri
Trivedl, Shri U. M.
Yudhwir Siagh, Shri

Shasiri, Shri Ramanand
Sheo Narain, Shej

haaty, Shri G da Shi i Shei
Moreska, Shri Shyam Kumarl Dewi, Shrimu
Mare, Shri K. L. $iddananjsppa, Shri
Munzni, Shel David Sidheshwar Prasad, Shei
Maurthy, Shri B, 5. Singh, Shej D. N.
Muthish, Shey Singh, Shri K. K.
Nanda, Shri Singh, Shri §. T.
Mirsnjan Lal, Shri Sinha, Shrimasti Ramdulari
Pasna Lal, Shri Sivappraghasesn, Shri Ku.
Paramasivan, Shri Srinivann, Dr. P.
Patel, Shri N. N. Subbarsman, Shri

arel, Shei Raseshwar
Patil, Shri D, §.

Patil, Shri J. §.

Patil, Shea T, AL
Prabhaker, Shei Naval
Pratap Siogh, Shei

Rai, Shrimat] Sshodars Ba
Ram, ShriT.

Ram Sewak, Shri
Hamsswamy, Shei V. K.
Ramabekher Prasad Singh, Shei
Rane, Shri

Raso, Dr. K. L.

Rso, Shri Muthyal

Rao, Shrl Remaparky

Rao, Shri Rameshwar
Rout, Shri Bhals

Subramanlam, Shri C,
Sumat Prassd, Shri
Swamy, Shri M. P.

Tripathl, Shri Krishas Deo
Tuls Ram, Shei

Tysal, Shel

Upadbysys, Shri Shivs Dunt
Vaivi, Shri

Verma, Shrj K. K.
Vidyslankar, Shri A. N.
Wadlws, Shri

Yedava, Shri B. P.

Substitute Motions Nos. 1, 10 and 13
regarding “Food situation” to the vote
of the House
The Substitute Motions No. 1, 10 and
13 were put and negatived,

and Drought 6114
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Mr. Deputy-Speaker: Now I shall
put Substitute Motions Nos. 5, 6, 7, 8,
9 and 12 to the vote of the House.

Shrl Indrajit Gupts: Why all to-
gether? 1 want No. ® to be put
separately,

ot wy ford © R 12 AT
won § forar arq o 39 qgr A

Mr. Deputy-Speaker: All right. I
shall put Substitute Motion No. @
first to the vote of the House. The
question is:

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the Food situation in the country,
deplores the continued depen-
dence of the Government on im-
port of foodgrai.m,alu failure to
introduce effective State trading
in foodgrains, to implement radi-
cal land reforms, end to check
the antipeople activities of food
hoarders and speculators, and calls
upon the Government to imple-
ment immediately the following
measures on an emergency foot-
ing:—

DECEMBER 7, 1965
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(a) monopoly procurement of
foodgrains by State agencies
from the farmers at economic
prices;

(b) statutory rationing for all
towns with a population of 1
lakh and above, and exten-
sion of fair-price shops in all
rural areas;

(¢) ban on bank advances against
foodgrains to private parties,
and liguidation of rural in-
debtedness and provision of
cheap credit for cultivation;

(d) introduction ot crop and
cattle insurance schemes;

(e) distribution aof fallow and
waste lands to peasants, and
proper enforcement of tenancy
]IWJ;

(f) crash programmes for provi-
sion of seeds, fertilizers and
water, and development of
large-scale mechanised farms
in the public sector, on the
Suratgarh model, at least one
for each State; and

(g) special relief measures and
concessions for the drought-
affected areas.” (9)

The Lok Sabha divided:

Division No. 11] AYES
Ansy, Dr. M. 5. Kar, Shri Prabhmt
Bagrl, Shri Eohor, Shei

Banerjee, Shei 5. M.
Bhattscharys, Shri Diasa
Blins, Shri Mohammad
Gupta, Shri Indrajjt

Achuthan, Shri
Alagesan, Shri

Alva, Shri A, 5.
Anjanapps, Shrif
Babunath Singh, Shri
‘Bal Krighne Singh, Shri
Balakrishnan, Shei
Barman, Shri P. .
Baawant, Shri

Bhagat, Shei B. R.

Limaye, Shri Madhu
Mukeries, Shri H. M.
Muormu, Shri Sarker
Pattnayak, Shri Kishea

NOES

Bhattacharyys, Shri C. K.
Bheel, Shei P. H.

Brajeshwar Prasad, Shri

Beif Basi Lal, Shri

Huts Singh, Shni

Chukraverti, Shri P. R.

Chanda, Shrimatl Jyotina
Chandriki, Shri

Chaudbry, Shri Chandramani [.al
Chaudburi, Shei D. S,

(1412 hrs.

Reddy, Shri Eswars
Reddy, Shri Yellumanda
Utiys, Shri

Yadhav, Shri Ram Sewak

Chawun, Shri D.'R.

Chavda, Shrimat Johraben
Daljit Singh, Shri

Dandekar, Shri M.

Traa, Shri B. K.

D, Shey N, T.

Dus, Shri Sudhansu
Deshmukh, Shrimati Vimlsbai
Dey, Shri 5. K.

THxht, Shri G. M.
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Dorsi, Shri Kashinatha
Dwivedi, Sbri M. L.

Jadhav, Shri M. L.
Judhar, Shri Tulsbidas
Jemygna Devi Shrimati
Joyareman, Shri
Kamble, Shri
Kappen, Shri
Karuthiruman, Shri
Kedurls, Shri C. M.
Kindar Lal, Shri
Kisn Veer, Shri
Koujalgi, Shri N. V.

Minimats, Shrimati
Mirzs, Shri Bakar All
Mohanty, Shri Gokulananda
Morarks, Shri

More, Shri K. L.
Mungni, Sbel David
Murthy, Shri B. 5.
Muthish, Shri

Nanda, Shri

Mirasjan Lal, Shri

Panna Lal, Shri
Parsnarivan, Shei

Patel, Shri N. N.

Patil, Shri D. 5.

Patil, ShriJ. §.

Patil, Shri T. A,
Prabhakaer, Shri Navel
Pratap Singh, Shri

Rai, Shrimat| Sahodrs Bai
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Sanatak, Shri Nardeo

Sanijl Rupji, Shri
Satyshbama Devi, Shrimeti
Sen, Shri A. K.
Shankaraiys, Shri

Sharma, Shri A. P.

Shashi Ranjan, Shri
Shastri, Shri Lal Bahadur
Shastrl, Shei Ramanand
Sheo Narain, Shri
Shivansajspps, Shri

Shyam Kumari Devi, Shrlmat)
Siddananjapps, Shri
Sidheywar Prassd, Shri
Singh, Shri D. M.

Singh. Shei 5. T.

Sinba, Shrimati Remdulari
Sivappraghasan, Shri Ku

Krips Shankas, Shej Ram Sewak, Shri Srinlvaean, Dr. P,
Lakhmu Bhawsni, Shri Ramsswamy, Shri V. K. Subbaraman, Shri
Lakshmikanthamms, Shrimati Ramibekhar Prasad Singh, Shri Subramaniam, Shri C.
Lalit Sen, Shri Rane, Shri Sumai Prassd, Shel
Laxemi Bai, Bhrimati Rmo, Dr. K. L. Swamy, Shri M. P.
Malaichami, Shri Rao, Shri Muthyal Swaran Singh, Shri
Malllsh, Shri U. 5. Rao, Shri Ramapathi Tan Singh, Shri
Mandal, Shri Yamuns Prassd Rao, Shri Rameshwar Tiwary, Shri K. N.
Muniyaagadan, Shrl Raut, Shri Bhols Tiwary, Shri R. §.
Msartri, Shel D, D, Rawandale, Shri Tripathi Sbri Krishas Deo
Marsnd|, Shri Ray, Shrimati Renuks Tuls Ram, Shri
Maruthish, Shri Reddiar, Shri Tyagl, Shrl
Msanl, Shei M. R. Reddy, Shri Narsalmba Upadhysys, Shri Shiva Dutt
Mishrotrs, Shri Braj Bibari Reddy, Shrimati Yahods Valri, Shei
Mehs, Sbri Jagrant Saha, Dr. 5. K. Wadlws, Shei

Suigal, Shrip. 5. Yadava, Shri B. P,

o} e N - AR gt 7z prehensive food policy based on

fear 1

Mr. Deputy-Speaker: It will be re-
corded. The result of the division is:
Ayes.. 16, Noes.. 135,

The motion was negatived.
Mr Deputy-Speaker: The question

{a)

That for the original motion, the (b)
following be substituted, namely:—

“Thig House, having considered
the Food situation in the country,
is of opinion that the Government
have miserably failed to solve (c)
the food problem, that they have
put the country in the position of
humiliating dependence on US
PL~480 food supplies and that the rd
Government ghould adopt 2 com-

—y

the following:—

L]
a food army to bring cultl-
vable waste lands under the
plough and execute small ir-
rigation projects on a mass
scale (wells, tanks, srmall dams
etc.) be raised, and free irri-
gation facilities to small pea-
sants for growing foodgrains
be provided:

total prohibition of evictions
from land be enforced and a
ceiling on land holdings at
three timeg of the economic
holding be fixed;

land revenue or land tax on
profitless Ggriculture be abo-
lished;

parity in industrial and agri-
cultural prices be maintained;
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(e) liberal loang to the peasants
against the security of crops
be granted, and whole-sale
trade in mgricultural commo-
‘dities Be mationalised;

(f) an equitable system of distri-
bution of foodgrains and ess-

Divisjon No. 13.]

Bagri, Shri

Banerjee, Shri 5. M.
Bhattacharys, Shri Dinen
B, Shrl Mohammed
Gupta, Shri Indrajit

Achuthan, Shri

Alagesan, Shri

Alva, Shri A, S,

Ancy, Dr. M. 5,
Anjensppa, Shri
Bahunath 5iogh, Shri

Bal Krishna Singh, Shri
Bulakrishnan, Shei
Harman, Shri P. C.
Barwant, Shri

Bhagat, Shri B, R.
Bhatecharyys, Shrj C. K.
Brajeshwur Prasad, Shri
Brij Basi Lal, Shrl
Chakravertl, Shrl P. R.
Chanda Shrimati Jyousna
Chandriki, Shri
Chaudhry, Shri Chanidramani Lal
Chaudhurs Shei D. 5.
Chavan, Shri D. R,
Chuvda Shrimati Johraben
skt Singh, Shei

Las, Shri B. K.

Dwx, Shri M. T.

Das, Shri Sudhanau
Deshmukh, Sheimard
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sential commodities, especially
in the famine-striken areas be

evdlved; and

(g) on big landholders who hawve
marketable surplus compul-
sory levy be imposed.” (13)

The Lok Sabha divided:

— AYES

Kar, Shrl Prabhat
Limaye, Shri Madhu
Mukerjee, Shri H. N.
Murmu, Shri Sarksr
Patinaysk, Shri Kishen

NOESB
Kiodar Lal, Shei
Kisan Veer, Shri
Koujalgl, Shri H. V.
Krips Shankarl Shri
Lakshmiksnthamma, Shrimsti
Lalit Sen, Shei
Laxmibai, Shrimat]
Malsichaml, Shri
Maltish, Shef U. S.
Mandal, Shri Yamuna Pressd
Maniyangsdan, Shri
Manui, Shri D. D.
Marandi, Shri
Muaruthlah, Shri
Mchrotra, Shri Bra) Bibarl
Mehts, Shri Jashvant
Minimsta, Shrimat]
Mirza, Shri Bakar All
Mohanty, Shri Gokulanands
Morarks, Shri
More, Shr K. L.
Munzni, Shri David
Murthy, Shri B, 5.
Muthjeh, Shri
Mands, Shri

Dey, Shri 5. K+ '
Dixit, Shri G. M.
Darsi, Shri Kesiosbs
Dwivedi, Shri M. L.
Elayaperumal, Shri
Hog, Shei M. M.

Hem Raij, Shri

Jadbaw, Shei M. L.
Jadbav, Shri Tulhidss
Jamunaderi, Shrimati
Jayaraman, Shri
Kachhavaiys, Shri Hukam Chand
Kamble, Shrl

Kappen, Shri
Karuthlruman, Shri,
Kedaria, Shri C. M.
Khan, Shr) Shatmewag

Lal, Shri

Panns Lal, Shri
Paramasiven, Shei

Patel Shri N. N.

Patel, Shri Hajevwar

Puiil, Shri D. §.

Patil, Shei . S

Patil, Shri T. A.
Prabhakar, Shri Naval
Pratap Singh, Shri

Rai, Shrimsti Sshodrm Bai
Ram, Shri T.

Ram Sevak, Shri
Ramaswamy, Shri V. K.
Ramahekhar Prassd Singh, Shri
Rane, Shri

Rao, Skri Muthyal

Reo, Shri Ramapathi

1414 hrs.
Reddy, Shri Ramakrishas
Swamy, Shri Sivamurhi
Utby, Shri
Yadav, Shri Ram Sewnk
Yashpal Singh, Shri

Rao, Shri Rams

Suigal, Shri A. 5.
Sumanta, Shri §. €.
Banatak, Shri Nardeo

Sajal Rupii, Shri
Satyabhams Devi, Shei
Sen, Shri A. K.
Shankarsiys, Shei

Sharma, Shil A, P.

Shashi Ranjan, Shri
Shashtri, Shri Lal Babsdur
Shaatri, Shri Ramanand
Sheo Marain, Shri

Shinkse, Shri
Shivananjupps, Shri
Shyam Kumari Devi, Shrimati
Siddananjapps, Shri
Sidheshwar Prasad, Shri
Singh, Shri D. N.

Singhi Shri K. K.

Singhi Shri 5. T.

Sinha Shrimati Remduleri
Sivappraghssssn, Shri Ke.
Srinivasan, Dr. P.
Subbaraman, Shri
Subramanism Shri C.
Sumst Prasad, Shri
Swamy, Shri M. P.

Swaran Singh, Shri
Tiwary, Shey K. M.
Tiwary, Slui R. 5.
Tripathi, Shri Krishaa Deo
Tuls Ram, Shri »
Tysgl Shri

Upadhysys, Shri Shiva Datt
Wadiwa, Shri

Yadava, Shri B. P.

Mr. Deputy-Speaker: The result of the Division is: Ayes. 15; Noes; 128.

The motion was negatived.
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Mr. Deputy-Bpeaker: 1 will now put
substitute motions 5, 6, 7 and 8 re-
garding “food situation” to the vote
of the House,

The substitute motions Nos. 5, 6, 7
and 8 were put and negatived

The substitute motion No. 2 re.
“Food Situation” was also put and
negatived.

Mr, Deputy-Speaker: 1 now put
substitute motion No, 1 of Shri Kri-
shnapal Singh to the motion regard-
ing the situation arising out of drou-
ght, to the vote of the House,

The substitute motion Wo. 1 was put
and negotived

Mr, Deputy-Speaker: So we shall
now proceed to the next item of busi-
ness.

1416 hrs

DELHI ADMINISTRATION BILL~
Contd.

Mr. Depuly-Speaker: We shall now
take up further consideration of the
motion to refer the Delhi Administra-
tion Bill to a Joint Committee, Two
hours had been allotted. I am told
the Business Advisory Committee has
increased it by one hour. So one hour
and 15 minutes are left How much
time will the hon. Minister require?

The Minister of Home Affalrs (Bhrl
Nanda): | will require half an hour.

Mr. Depuly-Speaker: So we have
got 45 minutes for discussion. Shri
Balakrishnan may continue his speech.

Shri Balakrishnan (Koilpatti): In
our country one-sixth of the popula-
tion belong to scheduled castes, We
have more than 2,000 municipalities
and hundreds of Panchayats, Unions
but I do not find even half a dozen
Municipal Chalrmen or Panchayat
Chairmen belonging to the scheduled
community, If at all scheduled castes
occupy high positions, it is oniy
through nominations that they have
acquired those positions,

AGRAHAYANA 16, 1887 (SAKA)
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My request,_which is just and rea-
sonable, is at least one member
from the scheduled community should
be appointed in the Executive Coun-
cil. Regarding rescrvation of seats,
Government is going tp locate places
for the reservation of seats for sche-
duled caste. I only request that the
seats should be jucated in places where
scheduled communities are living in
majority. In regard to Panchayat
elections, 1 notice thai seats are lo-
cated for scheduled communities in
places where there are no scheduled
communities living. It is, thereforas,
no use locatling seats in places where
harijan communitieg do not live. I
request the Government to see that
seats are reserved in places where

heduleq ities live in majo-

rity.

Regarding Clause 6 of the Bill it,
fixes the age limit as 25 for a person
to mtand for elections to the Metro-
politan Council. When the citizen has
the right to be a voter at the age of
21, he has no right to stand for elec-
tlons to the Metropolitan Councll, ac-
cording to this Clause, This Clause
deprives the right of a voter to stand
for elections. In the case of munici-
pal elections and panchayat elections,
every voter is eligible to stand for
elections. So the same procedure
should be adopted in the case of elec-
tions to the Metropolitan Counell also

Clause 17 deprives the right of
Parliamentary members from hold-
ing membership of the Metropolitan
Counell while they are Members of
Parliament. 1 know there are #0
many Parliamentary members who
are, even at present, holding high
positions as Chairmen or are Chalr-
men of Zila Parishad while holding the
Pposition of Parllamentary member-
ship. I do not. therefore, understand
why only the Parllamentary members
belonging to Dethi should be deprived
of holding the membership of this
Council.

Regarding removal or CThalrman
from the office, the Municipal Chalr-



